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//TRANSLATED COPY OF R.T.C.

Record of Rights, Tenancy and Crops Certificate (R.T.C.) Form no. 16

Village Form no. 2

Taluk: Yelahanka Hobli: Hesaraghatta

Valid from 08/08/2001 to Till Date
Page Serial No:

Village: Byalakere

1 3, Field Acres Guntas 4. Tax Rs. Ps. 9.0wneror | Area Account 10. 11. Other rights
Survey A possessars A G No. Ownership and loans
No. name or Rights Loans
147 Occupancy
type

Total Extent 13.10.00.00 (A} Land Tax 0.00 Lake Yard 13.10.00.00

Phot Kharab (A) 0.00.00.00 (B) Jodi (Paid) 0.00

Phot Kharab (B) 0.00.00.00 (C) Sess 0.00

ing 13.10.00.00 (D) Water fees 0.00
2. Hissa (Part) Total
. 0.00
5. Soil 7. No. of trees 8. Field type irrigation area
Type Name Number Sl. No. Water Pre Monsoon Post Grew | Total
Source Monsoon
6. Patta
12. Cultivation and other harvesting details 13, Land use and crops details
Year & Farmer Farming Land type Land Use Khuski, Crop Crop area Water Produce Mixed Crops Total
Date name type . Tharl, name . source per acre .
1 and Area Lease Division | Area Division Unmixed | Mixed | Total 13 14 Mixed Name Area
address 3 A G 5 6 A G 8 9 15 A G
2 4 7 10 11 12 16
2025-26 Lake 0.00 0.00 0.00 0.00
Pre Yard
Monsoon
Area in Acres and Guntas Date: 8/13/2025 3:56:44 PM Total: Rs 25.  RTC digitally signed by: PRADEEP B J on 8/5/2020 1

RTC Unique No: TBDS6A5FADC

Land ID: 6128-7200-0455

Karnataka Land Revenue Act 1966 d Rules 40, 42, 58 and 70

Crops information is not mentioned because crops survey information is not accepted
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i/ TRANSLATED COPY //

Karnataka Tank Conservation and Development Authority

(Government of Karnataka)
Date: 11-03-2025
Number: Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2018-20

To: Commissioner,
Bangalore Development Authority,
Bangalore.

Si,

Subject: Regarding making a road without leaving lake buffer zone
References:

1} Email from Sri. Babajan Dtd, 28.10.2024

2} Letter from this office with number:
Ka.Ke.Sam.Abhi.Pra/Ben/M.1.5./07/22-23/479 Dtd. 21.07.22

3) Letter from D. imam Saheb Dtd. 04.12.2023

4) Letter from this office Number:
Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2019-20 /770 Dtd.
14.12.2023

5) Letter from this office Number:
Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2019-20 /759 Dtd.
12.11.2024.

EE R A S

Sri. Babajan and others have complained on Dt. 20.11.2023 that Bangalore
Development Authority is making a 45 meter wide road in Dr. Shivaram Karanth
tayout by filling the Byalakere lake with gravel and reducing its water storage
capacity violating KTCDA Act -2014 and its amendment 12(3) and National Green
Tribunal (NGT) Act and we directed your Executive Engineer through the above
reference letter (4) not to use the lake buffer zone for any other purposes and its
strictly against law to undertake any construction works on it.



Even after Mr. Babajan and others complained on Dt 27.02.2025 that only after
fixing the boundaries of the lake and 30 meter lake buffer through a government
survey, you can undertake any construction works; but your engineers didn’t take
any action on it and continued doing the construction works on the lake and the
lake buffer violating the rules.

Attaching the said complaint, we are ordering you to follow the rules and fix the
boundaries around the Byalakere lake buffer and pass appropriate directions to
your engineers not to undertake any kind of constructions/roads within the lake
buffer zone.,

Attachments: As mentioned above.
Signed/-

Yours sincerely,

Chief Executive Officer

Karnataka Tank Conservation and Development
Authority

Ccto;

1. Engineer Member — Bangalore Development Authority, Bangalore: Sent to him to
take appropriate action as mentioned above.

2. Executive Engineer, Dr. Shivarama Karanth Layout Sector — 1, Bangalore
Development Authority, Chowdaiah Road, Kumara Park West, Bangalore 560020,
to take appropriate action as mentioned above.

3. Sri. Imam Saheb S/o D. Ali Saheb, No. 119/1, Dodda Byalakere, Hesaraghatta
Hobli, Bangalore 560089: Sent to him for information.

Ground Floor, Karnataka Seeds Building, Beilary Road, Hebbal, Bangalore ~ 560024.

Tel: 080-23513711/12, 080-22034173, Email: ktcda2018@gmail.com
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Karnataka Tank Conservation and Developmeant Authority
Government of Karnataks
Date: 26.06.2025

Number: Ka. Ke.Sam . Abhi.Pra/Ben/LDM/05/2025-26/279

To:
Commissiener,
Bangalore Development Authority,
Bangalore.

Sir

I

Subject: Hon'ble National Green Tribunal, Chennai - about a case filed by
Sri. Babajan about making a road by encroaching the lake buffer zone of

Byalakere lake in Byalakere village, Hesaraghatta Hobli, Yelahanka Taluk,
Bangalore, with case no: O.A. No. 56/2025.

References:

1) Email from Sri. A. M. Venkata Krishnan, Advocate, National Green
Tribunal, Chennai, Dtd. 11.06.2025 and its annexures.

2) Letter from this office, number:
Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2019-20/770 Dtd.
25.11.2023

3) Letter from this office, number:
Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2019-20/759 Dtd.
12.11.2024,

4) Letter from this office, number;:
Ka.Ke.Sam.Abhi.Pra/Ben/Technical/18/2019-20/1252 Dtd.
11.03.2025,



o

5) Hon'ble National Green Tribunal, Chennai (Southern Zonel, about

the case filed here with O.A. No. 56/2025 (S87) orders passed on
Dt. 03.04.2025 and 12.06.2025

o ok o e o o kR ok ok R

In connection with the subject mentioned above, attaching the reference
documents (1} to (4) for your information, an investigation is running abou?
a case filed by Sri. Babajan and others with case no. 0. A. 56/2025 about
making a road by encroaching the lake buffer zone of Byalakere lake,
Hesaraghatta Hobli, Yelahanka Taluk, Bangalore. Regarding complaints filed
in this office by Sri. Babajan and others with references {2} to {4}, as per the
National Green Tribunal rules, the Government circulars and as per the
rules by this authority, constructions or forming roads is prohibited within
the lake buffer zone and we informed your Executive Engineer, your
Engineer Member and also you, to determine the lake buffer of Byalakere
lake and make sure not to damage the take and its lake buffer zone and
directed you to submit a report in that connection about the necessary
actions taken.

But, we are sending letters to you for the past one and half years to take
necessary actions in this respect but tilt now no report is submitted by your
authority to our authority.

Going forward, above reference {1} email is sent to you by the Advocate
that Sri. Babajan, Byalakere village, Yelahanka North Taluk, Bangalore filed
a case no O.A. No. 56/2025 in Hon'ble National Green Tribunal, Chennai, as
per references (2) to (4) from this authority to take necessary action, but
Bangalore Development Authority continued to make the road and other
constructions violating the lake huffer rules against law. It is ordered to
stop those works and take necessary actions to protect the environment
there, it is hereby informing you that both your authority and our authority
are made respondents to this case.



To that effect, you are directed to stop all the road works and other

construction works that your authority is undertaking on the said lake
butfer zone as tong as the said case is pending in the honorable tribunal and
submit a report about it urgently before the next hearing in the honorable
tribunal on Dt 01.07.2025 and also send it to our authority for information,

Attachments: Copies of Reference letters: 15 pages.

Cc to;

Signed/-

Yours sincerely,

Chief Executive Officer

Karnataka Tank Conservation and Development
Authority

Government Secretaries, Minor rrigation and Ground water Development,
2" floor, Vikasa Soudha, Bangalore ~ sent for information.

District Commissioner, Bangalore District, Bangalore — sent for information
and necessary action.

Chief Executive Officer, Jilla Panchayat, Bangalore District, Bangalore - sent
for information and necessary action.,

. Engineer Member — Bangalore Development Authority, Bangalore: sent for

information and necessary action.

. Executive Engineer, Dr. Shivarama Karanth Layout Sector ~ 1, Bangalore

Development Authority, Chowdaiah Road, Kumara Park West, Bangalore
560020 - sent for information and necessary action.

Assistant Executive Engineer and incharge officer, Panchayatraj Engineering
division, Bangalore (North}, Bangalore - sent for information and necessary
action.

Sri. Venkata Krishnan, Advocate, Hon’ble National Green Tribunal, Chennai
- Sent to him for his information.



Ground Floor, Karnataka Seeds Building, Bellary Road, Hebbal, Bangalore
560024,

Tel: 080-23513711/12, 080-22034173, Email: ktcda2018@gmail.com



o rraem rrsves Trasae rigen

BANGALORE
Revised Master Plan
2015

Proposed Land Use Map

3.05 Bavalakere

Iytagpmnstalil

PR
[ ——

e O
i
!
I ,
o o@
| Public and Sami-public OTHER INFORMATIONS:
;— A § o Ee [ rooset rosds Wersrchy
S - -
b "-""' _::."'“" =y trtanrsd
—] Y ki — e 3
Vatey oy |
Muratchiskanaiuil U e — e Ut
. e o e, | (B) oo weh of o (1 rcters)
o Comebres i rnes
! Traffic and Teanaportation
/ a0 e
. R
I Pubilc Utites
f oo Powr | Wot |
[ o ok T | e
| Maicuttur e —
\ Unclassifiod use —
L=} = |
& |

\
(]
I
I
It : £ 4 o q s ot e 2
: Al giia, Al g
- 4 i i 9 250 500 3000 Meters ToviHan e m—n....“""’" Chairman s
il l S— | @& —_— e~ e ey g
% s ‘scale: 1110 000
' . Iy TG coprinate system: UTM zane 430
l ' Mltyarar m—n"l:\!ﬂiﬂl
Bt e e e Irises . i v s e o e







iU eoAsl WIB06IASIS, 3, SOFTENTEC/AMN 82°/S 900 S TC 0T/ be/OT i 91eq Asbewr

——




7T yesks  wWg06 AR 3 ,S9°TETELZ N BL/SI0ncEENEe0T/TE/T 21eq Atabel

Uzue3 3jbooo)

,w...m. ‘.
IeveRliczoz @ soew|
e




) Wy 50T Y2aks, W 606 AR 3 ,G0CE,TE6L/ NaBZ 0D0SET » EC0Z/6/T 312 Aisbur

yyie3 w_mOOmw

3 . o
R
s - g = =

oo Er

o =sndliviczo




—c

RiefoAaR LI (g06, A312 - 3,52 TEMEalle N VIBSI90sERNGZ02/11/S 31eq Asabey

T =

Cmo— Ve
sneli, 670z areoeull]




altani:d

Y

908im

3

77231375 0gE, eley

13206!52.96EN

o
o
o
<
=
i
o
o
o~
i
it
©
o
=
| o
o
@




~

Wi 60°T e ake, W e06

Lp1e3 2j600s) U CRNROIRNN = ,u.___,.

snSliv C20ZI0

. i

- Fatih # J







13°06/52.96" N, 77°31/37810" E elev 1908 m

/11/2025

['a)
P
~
(=]




BEFORE THE HON'BLE
HATIONAL GREEN TRIBUNAL,
CHIENNAIL

A No. 56 of 2025

Habajan
B/0 Late, Mabusabi

. Applicant
Ve~
Union of India

And 5 others
...Respondents

ADDITIONAL TYPED SET
OF PAPERS

M/s A.M.VENKATAKRISHNAN
ENR. No. (1503/1999)
T.PANDIYAN (1422/2000, -
R.SARAVANAN (1601/2016)
S. DEEPAK (602/2021)
S ARJUN (4030/2022)
G.PRAVEEN RAJESH
(D/7618/2023)

COUNSEL FOR APPLICANT
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